
FORM A 
PUBLIC ANNOUNCEMENT 

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India 
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016) 

FOR THE ATTENTION OF THE CREDITORS OF LAKHARI RESOURCES PRIVATE LIMITED  

RELEVANT PARTICULARS 

1. Name of Corporate Debtor Lakhari Resources Private Limited  

2. Date of incorporation of Corporate Debtor 01/10/2018 

3. Authority under which the Corporate Debtor is incorporated/ 
registered 

Registrar of Companies, Chennai, Tamil Nadu 
Registration No. 125045 

4. Corporate Identity No./Limited Liability Identification No. of 
corporate debtor 

U72900TN2018PTC125045 
 

5. Address of the Registered Office and Principal Office (if any) 
of Corporate Debtor 

No 5/2 (3/2) Murugesan Street, T. Nagar,  
Chennai -600017, Tamil Nadu, India 

6. Insolvency commencement date in respect of Corporate 
Debtor 

Date of Order: 22/08/2025 
Date of Receipt of Order: 26/08/2025 

7. Estimated date of closure of Insolvency Resolution Process 22/02/2026 (i.e.,180 days from 26/08/2025) 

8. Name and registration number of the insolvency professional 
acting as interim resolution professional 

Mr. Jitender Kothari  
IP Regn No.: IBBI/IPA-001/IP-P00540/2017-18/10965 

9. Address and e-mail of the interim resolution professional, as 
registered with the Board 

702, Orchid A Wing, Evershine Park CHS,  
Off Veera Desai Road, Andheri (West), Mumbai-400053 
Email: jitenderkothari@rediffmail.com 

10. Address and e-mail to be used for correspondence with the 
Interim Resolution Professional 

702, Orchid A Wing, Evershine Park CHS,  
Off Veera Desai Road, Andheri (West), Mumbai-400053 
Email: cirp.lakhari@gmail.com 

11. Last date for submission of claims  09/09/2025  
 (14 days from date of receipt of Order, 26/08/2025) 

12. Classes of creditors, if any, under clause (b) of sub-section 
(6A) of section 21, ascertained by the interim resolution 
professional 

Not Applicable  

13. Names of Insolvency Professionals identified to act as 
Authorized Representative of creditors in a class (Three 
names for each class) 

Not Applicable  

14. (a) Relevant Forms and  
(b) Details of authorized representatives are available at: 

Web Link: h ttp://www.ibbi.gov.in/downloadform.html  
Not Applicable 

 
Notice is hereby given that the National Company Law Tribunal, Divisional Bench (Court-I), Chennai has ordered the 
commencement of a Corporate Insolvency Resolution Process of Lakhari Resources Private Limited vide its Order 
CP(IB) 157(CHE)/2024 dated 22/08/2025, Order received on 26/08/2025. 
The creditors of Lakhari Resources Private Limited are hereby called upon to submit their claims with proof on or before 
09/09/2025 to the Interim Resolution Professional at the address mentioned against entry No. 10. 
The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the 
claims with proof in person, by post, or by electronic means. 
A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorized 
representative from among the three Insolvency Professionals listed against entry No.13 to act as authorized 
representative of the class (NA) in Form CA. Submission of false or misleading proofs of claim shall attract penalties. 
 

                           
 
 
 
                                                                                                                                                                  Jitender Kothari 
                      Interim Resolution Professional 
                                                                                                                                   Lakhari Resources Private Limited  

Date: 27th August 2025                                                                                           IBBI/IPA-001/IP-P00540/2017-18/10965 

Place: Chennai                                                            AFA No. AA1/10965/02/311225/107315 Valid upto 31/12/2025 

http://www.ibbi.gov.in/downloadform.html
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Nagapattinam, Aug 27:
 A mini-scale private 

sector job fair will be held 

on Friday, August 29 at 
the District Employment 
and Career Guidance 

Nagapattinam job fair on Aug 29

Chennai, Aug 27:
US - b a s e d  EdTe c h 

innovator Headstream 
Te chno l o g i e s ,  w i t h 
operations in Chennai, 
ha s pa r t n e r ed w i t h 
l e ad i ng educa t i ona l 
institutions in the city 
to roll out Profential, a 
next-generation digital 
credentialing platform 
aimed at empowering 
students and transforming 
recruiter access to verified 
talent.
Amo n g  t h e  f i r s t 

adopters are DG Vaishnav 
Co l l e g e  S c h oo l  o f 
Management, Panimalar 
Engineer ing Col lege 
(ECE Department), Jaya 
College of Engineering 
and Technology, and Top 
Engineers, with several 
more institutions expected 
to follow suit to enhance 

student employability.
Profential provides 

a secure, tamper-proof 
platform to organize 
and v e r i f y  s t u d en t 
achievements, certificates, 
and projects, authenticated 
by their institutions. 
Going beyond academic 

transcripts, it captures 
l e a d e r s h i p  s k i l l s , 
community engagement, 
creativity, and problem-
solving ability—qualities 
of ten over looked in 
grade sheets. Students 
can curate shareable, 
holistic digital profiles 
and directly integrate 
them with platforms like 
LinkedIn, while recruiters 
gain access to authentic, 
deeper insights that 
improve hiring decisions 
and reduce attrition.
The launch aligns closely 

with India’s National 
Education Policy (NEP) 
2020, which emphasizes 
f l e x i b i l i t y,  m i c r o -
credentials, and skill-
based learning through 
frameworks like the 
Academic Bank of Credits 
(ABC). Profential also 
integrates with national 
digital infrastructure such 
as the National Academic 
Depository (NAD) and 
DigiLocker, reducing 
the risks of document 
fraud and strengthening 
academic mobility.
Commenting on the 

initiative, Mr. Pramod 
Damodaran, Managing 
Director, Headstream 
Technologies Pvt Ltd, 
said: “India has always 
been a hub of knowledge. 
Today, our students are 
excelling globally, and 

solutions like Profential 
are essential to support 
them. Studies show that 
nearly 98% of higher 
education institutions see 
micro-credentials as vital 
for student readiness, 
9 5% l i n k  t h em t o 
workforce preparedness, 
and 96% note their strong 
employer appeal. With 
states like Tamil Nadu 
moving towards digital 
issuance of certificates, 
the ecosystem is ready for 
such innovations.”
With institutions and 

recrui ters embracing 
verifiable digital records, 
Profential is set to bridge 
the gap between education 
and employment, offering 
a transformative boost to 
India’s student community.

Headstream Tech’s digital 
platform to empower students

Chennai, Aug 27:
Ma l a b a r  Go l d  & 

Diamonds, the Responsible 
Jeweller and one of the 
world’s leading jewellery 
retailers, proudly unveils 
Vyana, a striking new 
collection of gemstone 
jewellery that celebrates 
the unique essence of 
every woman. Inspired 
by the belief that no two 
gemstones and no two 
women are alike, Vyana is 
a tribute to individuality, 
inner strength, and self-
expression.
Vyana is meticulously 

crafted in 18kt and 22kt 
gold, blending diamond-
i n s p i r e d  b r i l l i a n c e 
with a vibrant palette 
o f  g ems t on e s .  The 
collection features fluid, 
lightweight silhouettes 
that are trendy, boldand 
effortlessly wearable, 
perfect for the modern 
Indian woman who moves 
with ease between roles, 
traditions, and trends.Each 
piece is a reflection of 
her multifaceted spirit: 
graceful, powerful, and 
unapologetically authentic. 

Malabar Gold & Diamonds 
unveils Vyana collections

A tribute to the energy 
within, Vyana celebrates 
the woman who honours 
tradition while shining in 
her own unique way.
In addition, Malabar Gold 

& Diamondsshowcasesa 
range of t radi t ional 
jewe l l e ry co l l ec t ion 
f e a t u r i n g  e xqu i s i t e 
gemstones and uncut 
diamonds, alongside the 
elegant Vyana collection 
at the Gemstone Jewellery 
Festival. As part of the 

festival, customers can 
enjoy up to 25% off on 
Wastage for all gemstone 
and uncu t d i amond 
jewellery.This special offer 
is valid until September 
7th, 2025. Terms and 
conditions apply.
 Commenting on the 

launch, M.P. Ahammed, 
Chairman, Malabar Group, 
said,“Vyana is more than 
a jewellery collection. It 
is an ode to the many 
shades of a woman’s spirit. 

Every gemstone in Vyana 
tells a story of strength, 
grace, and individuality. 
Just like the women who 
wear it, each piece radiates 
a brilliance that is truly 
one-of-a-kind.”
The launch is amplified 

by a compelling campaign 
titled ‘Just Like Me’, 
featuring Srinidhi Shetty, 
the brand ambassador 
for Malabar Gold & 
Diamonds, who brings the 
spirit of Vyana to life.

New Delhi, Aug 27:
 India’s e-commerce 

sector is gearing up 
for its strongest festive 
season yet, with gross 
merchandise value (GMV) 
projected to cross Rs.1.15 
lakh crore, according to a 
report by Redseer Strategy 
Consultants. The industry 
is expected to expand by 
20–25% annually, nearly 
twice the pace of last 
year.

Key drivers include repo 
rate cuts, rising disposable 
incomes, growing rural 
affluence, and pent-up 
demand across categories 
like fashion, home goods, 
appliances, and groceries. 
Redseer forecasts overall 
e-commerce growth of 17–
22% in 2025, the highest 
in three years, fuelled by 
festive momentum.
This year, businesses 

must prepare for “dual 

India’s e-Commerce set for record 
Rs.1.15 lakh crore festive season

NOTICE OF 45TH ANNUAL GENERAL MEETING, REMOTE E-VOTING 
INFORMATION AND BOOK CLOSURE

Notice is hereby given that:
The Annual General Meeting (AGM) of the Shareholders of the Company 
will be held on Friday, 26thSeptember, 2025at 12.00 P.M. at Door No. 181, 
‘VASANTHAM’, 4TH Cross Street, New Fairlands, Salem – 6360 016, to transact 
the business as set forth in the Notice of 45th AGM dated August 11th, 2025.
The Notice of AGM and Annual Report for the Financial Year 2024-25 has been 
sent to all the members of the Company in the permitted mode and are also 
available on the website of the Company www.sncmindia.com. The dispatch 
of Notice of AGM has been completed on 26th August 2025.
INSTRUCTIONS FOR SHAREHOLDERS ATTENDING THE AGM THROUGH VC/

OAVM ARE AS UNDER:
1. Shareholder will be provided with a facility to attend the AGM through VC/
OAVM through the CDSL e-voting system. Shareholders may access the same 
at https://www.evotingindia.com under shareholders/members login by 
using the remote e-voting credentials. The link for VC/OAVM will be available 
in shareholders/members login where the EVSN of company will be displayed.
2.  Please note that participants connecting from Mobile Devices or Tablets 
or through Laptop connecting via Mobile Hotspot may experience Audio/
Video loss due to fluctuation in their respective network. It is therefore 
recommended to use stable Wi-Fi or LAN connection to mitigate any kind of 
aforesaid glitches.	
Remote E-Voting:
Members holding shares either in Physical form or dematerialized form, as 
on cut-off date September 19th 2025, may cast their vote electronically on 
the business as set forth in the Notice of the AGM through electronic voting 
system of Central Depository Services (India) Limited(‘CDSL’) from a place 
other than the venue of the AGM (‘remote e-voting’).  All the members are 
informed that:
i.	 The business as set forth in the Notice of the AGM may be transacted 

through voting by electronic means;
ii.	 The remote e-voting shall commence on 23rd September,2025 (9.00 A.M) 

and ends on 25th September, 2025 (5.00 P.M) 
iii.   The cut-off date for determining the eligibility to vote by electronic means 

or at the AGM is 19th September, 2025.
iv.   E-voting by electronic mode shall not be allowed beyond 5.00P.M of 25th 

September, 2025.
v.   Any person, who acquires shares of the Company and becomes member of 

the Company after dispatch of theNotice of the AGM and holding shares as 
of the cut-off date i.e 19th September, 2025 may follow the instructions for 
e-voting given in the Notice of 45thAnnual General Meeting for exercising 
their vote through remote e-voting.However, if a person is already 
registered with CDSL for e-voting then existing user ID and password can 
be used for casting vote;

vi. Members may note that: 
a)	 the remote e-voting module shall be disabled by CDSL beyond 5.00 P.M 

on 25th September, 2025 and once the vote on a resolution is cast by the 
Member; the Member shall not be allowed to change it subsequently; 

b)	 the facility for e-voting shall be made available at the AGM; 
c)	 the Members who have cast their vote by remote e-voting prior to the 

AGM may  also attend  the AGM but shall not be entitled to cast their vote 
again; and 

d)	 a person whose name is recorded in the Register of members or in the 
Register of beneficial owners maintained  by  the Depositories as on the 
cut-off date only shall  beentitled to avail facility of remote e-voting as 
wellas voting at the AGM through e-voting.

M/s. V Suresh Associates, Practising Company Secretaries has been appointed 
as the Scrutinizers for remote e-voting and e-voting at AGM.
Any query/grievance relating to remote e-voting should be addressed to the 
Company Secretary atthe address or e-mail ID or phone no. mentioned above.
In case of any queries relating to remote e-voting members may also 
refer to the Frequently Asked Questions (FAQs) and e-voting manual 
available at www.evotingindia.com under help section or write an email to  
helpdesk. e-voting@cdslindia.com.
Book Closure:
     Pursuant to section 91 of the companies Act,2013 read with Rule 10 of 
Companies (Management and Administration) Rules,2014, the Register of 
Members and the Share Transfer Books of the Company will remain closed 
from September 20th 2025 to September 26th 2025 (both days inclusive).

For Sri Nachammai Cotton Mills Limited,
Sd/-

Place : Salem	         P.Umayal
Date : 26.08.2025		  Chairman cum Managing Director

SRI NACHAMMAI COTTON MILLS LTD.,
Regd. Office:  Door No. 181, ‘VASANTHAM’, 

4TH Cross Street, New Fairlands,
Salem – 6360 016 CIN NO.: L17115TZ1980PLC000916

Tel: 0427-2330847 website: www.sncmindia.com
e-mail: sncm@rediffmail.com

peaks” in demand—one 
during the festive season 
and another post-Diwali, 
when the impact of GST 
rationalisation is felt. GST 
slabs are expected to be 
streamlined to 5% and 
18%, lowering costs and 
boosting compliance.
Quick commerce is 

seeing explosive growth, 
with sales up 150%, 
while value commerce is 
growing 30–35%, both 
helping drive penetration 
into tier-2 and tier-3 
markets. Rural household 
incomes, which have risen 
12% in four years, are 
also bolstering demand.

Category-wise, fashion, 
beauty, personal care, 
and home are set to 
grow over 20%, while 
groceries will surge by 
80–90% on the back of 
quick commerce. Mobiles 
and electronics will also 
witness a seasonal spike.
Despite the rise of 

v e r t i c a l  a n d n i c h e 
platforms, horizontal 
players are projected to 
contribute nearly two-
thirds of festive sales, 
u n d e r s c o r i n g  t h e i r 
continued dominance in 
India’s booming digital 
retail landscape.

Chennai, Aug 27:
I nd i a  on Monday 

unveiled its first maritime 
hackathon, MAR-a-THON 
2025, aimed at driving 
research, innovation and 
entrepreneurship in the 
ports and shipping sector. 
The ini t ia t ive was 

launched at the Indian 
Institute of Technology 
(IIT) Madras and will act 
as a curtain-raiser to India 
Maritime Week 2025, 
scheduled in Mumbai 
from October 27 to 31.
The event is spearheaded 

by the Ministry of Ports, 

Shipping and Waterways 
(MoPSW) in association 
w i t h  t h e  Na t i o n a l 
Technology Centre for 
Ports, Waterways & Coasts 
(NTCPWC), IIT-Madras, 
the National Maritime 
Complex (NMC) and the 
Chennai Port Authority 
(ChPA).
Delivering the inaugural 

address, MoPSW Secretary 
T.K .  Ramachand r an 
underscored the role of 
technology in maritime 
growth. 
“Initiatives such as 

MAR-a-THON will act 

as catalysts in identifying 
industry challenges and 
suppor t ing sca lab le , 
innovat ive so lu t ions 
aligned with the vision 
of Maritime AmritKaal 
2047,” he said.
The launch also featured 

a workshop where the 
official hackathon video, 
website and brochure 
were released, along with 
details of the innovation 
challenges and timelines.
Applications for startups 

are open from August 25 
to September 29, with 
the hackathon scheduled 

from October 16 to 18 
at the IIT-Madras campus. 
Winners will be felicitated 
and sign partnership 
agreements during India 
Maritime Week 2025 in 
Mumbai.
To encourage scaling 

up, the programme offers 
milestone-based financial 
support, including up to 
Rs.1 million for proof of 
concept, Rs.6 million in 
seed funding and Rs.10 
million as a technology 
pilot grant.

MoPSW launches MAR-a-THON 
to boost maritime start-ups

Centre in Nagapattinam. 
This was announced 
by District Collector P. 
Akash.
O r g a n i z e d  b y 

t h e  Dep a r tmen t  o f 
Employment and Training, 
this monthly job fair 
provides a platform for 
unemployed youth to 
connect with various 
private companies.
The fair, which will 

start at 10:00 a.m., is open 
to job seekers who have 
completed their 8th, 10th, 
and 12th grades, as well 
as those with diplomas, 

ITI, undergraduate, and 
postgraduate degrees. 
More than 40 private 
companies are expected 
to participate and recruit 
candidates.
Interested applicants 

are advised to bring 
their original educational 
certificates, Aadhaar card, 
and family ration card 
to the fair. This event 
is a valuable opportunity 
for job seekers to find 
suitable employment and 
for companies to find 
talented individuals.

  NAME  CHANGE
I, SANTOSH KUMARI 

HARBAJAN, W/O. HARBAJAN,  
D.O.B: 26/04/1946, Residing at  
No:11/6 Venus Colony 2nd 
Street Alwarpet Teynampet 
Chennai 600 018. Shall 
Henceforth be known as 
SANTOSH KUMARI (NEW 
GIVEN NAME) ARORA (NEW 
SURNAME).

SANTOSH KUMARI 
HARBAJAN



  
CIN : L24222TN1992PLCO22994

பதிவு அலுவலகம்: மனை எணகள். 121 —128, 128A— 133, 138 —151, 159 —164, சிட்கோ 
இண்டஸ்டரியல் எஸ்்்டட, ஆலத்தூர், செஙகல்படடு மோவட்டம் - 603110, தமிழ்ோடு, இந்தியோ

Ph. +91-44-2744 4471 - 78 | Website: www.orchidpharma.com

32     
  

நிறுவைஙகள் (்மலோணனம மற்றும் நிர்வோகம்) விதிகள், 2014ன் விதி 20ன் கீழ வரு்டோந்திர சபோதுக்கூட்ட அறிவிப்பில் கணடுள்்ள 
 குறித்து பரிவர்த்தனை ்மற்சகோள்்ள ஆர்க்கிட போர்மோ லிமிச்டடடின் (கம்சபனி) உறுப்பிைர்களுக்கோை 32வது வரு்டோந்திர 
சபோதுக் கூட்டம் ( இனி "AGM" என்று குறிப்பி்டப்படும்) சனிக்கிழமை சசப்டம்பர் 20, 2025 அன்று காமை 11.30 ைணிக்கு ( )  
 /    ("VC"/"OAVM")       . 

கோர்ப்ப்ரட விவகோரஙகள் துனை அனமசெகம் (எம்சிஏ) சவளியிட்ட முனை்ய செப்்டம்பர் 19, 2024 ்ததியிட்ட சபோது சுற்ைறிக்னக 
எண. 09/2024, செப்்டம்பர் 25, 2023 ்ததியிட்ட 10/2023, ்ம 5, 2020 ்ததியிட்ட 20/2020, ஏப்ரல் 08, 2020 ்ததியிட்ட 14/2020 
மற்றும் ஏப்ரல் 13, 2020 ்ததியிட்ட 17/2020 மற்றும் செக்யூரிடடிஸ் அணட எக்ஸ்்ெஞ்ச ்போர்டு ஆப் இந்தியோவிைோல் ("SEBI") 
சவளியி்டப்பட்ட அக்்்டோபர் 03, 2024 ்ததியிட்ட SEBI/HO/CFD/CFD-PoD-2/P/C111/2024/133 மற்றும் இது சதோ்டர்போக 
சவளியி்டப்பட்ட பிை சபோருந்தக்கூடிய சுற்ைறிக்னககள் (இனி்மல் கூட்டோக "சுற்ைறிக்னககள்" என்று குறிப்பி்டப்படுகிைது) 
ஆகியவற்றின் படி. கம்சபனி அல்லது பதிவோ்ளர் மற்றும் பஙகு பரிமோற்ை முகவர்கள் அல்லது னவப்புத்சதோனக பங்கற்போ்ளர்களி்டம் 
பதிவு செயயப்படடுள்்ள மின்ைஞ்ெல் முகவரியில் உள்்ள அனைத்து பஙகுதோரர்களுக்கும் மின்ைணு வழிமுனைகள் மூலம் மடடு்ம 
வரு்டோந்திர சபோதுக்கூட்ட அறிவிப்பு மற்றும் வரு்டோந்திர அறிக்னக ஆகியனவ அனுப்பப்படடுள்்ளது. மின்ைஞ்ெல் முகவரினய 
அவவோறு பதிவு செயயோதவர்களுக்கு வரு்டோந்திர அறிக்னகயின் முழுனமயோை விவரஙகள் கின்டக்கும் ெரியோை போனத உடப்ட வனல 
இனைப்பு அனுப்பப்படடுள்்ளது. 
கம்சபனியின் வரு்டோந்திர சபோதுக்கூட்ட அறிவிப்பு மற்றும் ஒருஙகினைந்த வரு்டோந்திர அறிக்னக ்கல் ஆகியனவ கம்சபனியின் 
இனையத்ளம் http://www.orchidpharma.com/invr_Annualreports.html, ்்ஷைல் ஸ்்டோக் எக்்ெஞ் ஆப் இந்தியோ லிமிச்டட 
வனலத்த்ளம் www.nseindia.com மற்றும் பிஎஸ்இ லிமிச்டட www.bseindia.com மற்றும் ்்ஷைல் செக்யூரிடடிஸ் ச்டபோசிட்டரி 
லிமிச்டட (NSDL)(VC/OAVM வெதி, சதோனலதூர மின்ைணு–வோக்களிப்பு வெதி மற்றும் வரு்டோந்திர சபோதுக் கூட்டத்தில் 
மின்ைணு வோக்களிப்பு வெதினய வழஙகும் முகவர்) இனையத்ளம் www.evotingindia.com ஆகியவற்றில் உள்்ளது. எந்தசவோரு 
தகவல் சதோ்டர்புக்கும், பஙகுதோரர்கள் பின்வரும் மின்ைஞ்ெல் முகவரிக்கு ்கோரிக்னககன்ள அனுப்பலோம்: investorrelations@ 
orchidpharma.com/rta@abhipra.com. ஒருஙகினைந்த வரு்டோந்திர அறிக்னகயு்டன் கூடிய வரு்டோந்திர சபோதுக் கூட்ட அறிவிப்பு 
அனுப்பும் பணி ெனிக்கிழனம, ஆகஸ்ட 26, 2025 அன்று நினைவன்டந்தது.
உறுப்பிைர்கள் தஙகள் மின்ைஞ்ெல் முகவரி மற்றும் பிை KYC விவரஙகன்ள உ்டைடியோக பதிவு செயய/புதுப்பிக்குமோறு ்கடடுக் 
சகோள்்ளப்படுகிைோர்கள், அவர்கள் அவவோறு செயயவில்னல என்ைோல், பின்வரும் வழிகன்ள பின்பற்றி பதிவு செயயலோம்:
* பஙகுகள் டி்மட வடிவில் இருக்கும்படெத்தில் அந்தந்த னவப்புத்சதோனக பங்கற்போ்ளர்களி்டம்.
* பஙகுகள் கோகித வடிவில் இருக்கும்படெத்தில், நிறுவைம் / பதிவோ்ளர் மற்றும் பரிமோற்ை முகவருக்கு ("RTA') ்ெனவ ்கோரிக்னக 
அனுப்புவதன் மூலம்,
மின்்னணு வாக்குப்பதிவு : கம்சபனிகள் ெட்டம் 2013 பிரிவு 108, அவவப்்போது திருத்தப்பட்ட கம்சபனிகள் (்மலோணனம மற்றும் 
நிர்வோகம்) விதிகள் 2014 மற்றும் இந்திய நிறுவை செயலோ்ளர்க்ளோல் வழஙகப்பட்ட சபோதுக் கூட்டஙகளுக்கோை செயலக தரநினல 
("எஸ்எஸ்–2") மற்றும் செபி (படடியல் கடடுப்போடுகள் மற்றும் சவளியீடு ்தனவகள்) விதிகள் 2015ன் விதி 44 ஆகியவற்றின்படி, 
வரு்டோந்திர சபோதுக் கூட்ட அறிவிப்பில் குறிப்பி்டப்படடுள்்ள அனைத்து தீர்மோைஙகளிலும் மற்றும் குறிப்பிட்ட ்்ோக்கத்திற்கோகவும் 
அதன் உறுப்பிைர்களுக்கு முன்பும், வரு்டோந்திர சபோதுக் கூட்டத்தின் ்போதும் வோக்களிக்க நிறுவைம் மின்ைணு வோக்குப்பதிவு 
வெதினய வழஙகுகிைது. வரு்டோந்திர சபோதுக் கூட்டத்தில் பங்கற்பது மற்றும் சதோனலதூர மின்ைணு வோக்குப்பதிவு குறித்த விரிவோை 
வழிகோடடுதல்கள் கம்சபனியின் வரு்டோந்திர சபோதுக் கூட்ட அறிவிப்பில் சகோடுக்கப்படடுள்்ளது.  
உறுபபி்னர்கள் பின்வருவமை கவ்னத்தில் சகாள்ளுைாறு ககட்டுக்சகாள்்ளப்படுகிறார்கள்.
சைாமைதூர மின்்னணு வாக்குப்பதிவு புைன்கிழமை, சசப்டம்பர் 17, 2025 அன்று காமை 9.00 ைணிக்கு (இந்திய கேரப்படி) துவங்கி 
சவள்ளிக்கிழமை, சசப்டம்பர் 19, 2025 அன்று ைாமை 5.00 ைணிக்கு (இந்திய கேரப்படி) நிமறவு ச்பறுகிறது. 
்மற்செோன்ை ்ததி மற்றும் ்்ரத்திற்கு பின்ைர் உறுப்பிைர்கள் சதோனலதூர மின்ைணு -வோக்களிப்பு மூலம் வோக்களிக்க முடியோது 
மற்றும் சதோனலதூர மின்ைணு -வோக்களிப்பு சதோகுதி அதன் பிைகு NSDL–ஆல் நிறுத்தப்படும். கூடுதலோக, மின்ைணு -வோக்களிக்கும் 
வெதி வரு்டோந்திர சபோதுக் கூட்ட ்்ரத்தில் கின்டக்கும், ்மலும் சதோனலதூர மின்ைணு வோக்களிப்பு மூலம் ஏற்கை்வ வோக்களிக்கோத 
கூட்டத்தில் கலந்துசகோள்ளும் உறுப்பிைர்கள் வரு்டோந்திர சபோதுக் கூட்டத்தின்்போது வோக்களிக்கும் உரினமனயப் பயன்படுத்த 
முடியும். சதோனலதூர மின்-ைணு வோக்களிப்பு மூலம் வோக்களிக்கும் உரினமனயப் பயன்படுத்திய உறுப்பிைர் வரு்டோந்திர சபோதுக் 
கூட்டத்தில் பங்கற்கலோம், ஆைோல் மீணடும் வோக்களிக்கத் தகுதி சபைமோட்டோர்.
கட ஆப் ் ததியோை சனிக்கிழமை, சசப்டம்பர் 13, 2025 அன்று  உறுப்பிைர்கள் பதி்வடு/னவப்புத்சதோனகயோ்ளர்க்ளோல் பரோமரிக்கப்படும் 
்ன்னம பயக்கும் உரினமயோ்ளர்களின் பதி்வடடில் கணடுள்்ள சபயர்களில் உள்்ள உறுப்பிைர்கள்  மடடு்ம சதோனலதூர மின்ைணு 
வோக்குப்பதிவு/ வரு்டோந்திர சபோதுக்கூட்டத்தில் மின்-ைணு வோக்களிக்கும் வெதினயப் சபை உரினம உணடு. அறிவிப்பு அனுப்பிய 
பிைகு ஆைோல்  வோக்குப்பதிவிற்கோை கட ஆப் ்ததியோை சனிக்கிழமை, சசப்டம்பர் 13, 2025 அன்று  கம்சபனியின் பஙகுகன்ள 
சபற்று உறுப்பிைரோை ஒரு ்பர்  அவர்க்ளது ்போலி்யோ எண./டிபி ஐடி மற்றும் கின்ளயணட ஐடி  ஆகியவற்னை குறிப்பிடடு  
www.evoting.nsdl.comக்கு மின்ைஞ்ெல் அனுப்பி உள்நுனழவு ஐடி மற்றும் போஸ்்வர்ன்ட சபற்றுக் சகோள்்ளலோம் அல்லது 
எஙகளின் பதிவோ்ளர் மற்றும் பஙகு பரிமோற்ை முகவர்கள் (ஆர்டிஏ), சமெர்ஸ் அபிபுரோ ்கபி்டல் லிமிச்டட, மின்ைஞ்ெல் முகவரி:  
rta@abhipra.com–ல் அணுகலோம். கட ஆப் ்ததியன்று உறுப்பிைரோக இல்லோத ்பர்  இந்த அறிவிப்னப தகவல் ்்ோக்கத்திற்கோக 
மடடு்ம எை கருத ்வணடும்.
னவப்போ்ளர்கள் அதோவது CDSL மற்றும் NSDL மூலம் உள்நுனழவது சதோ்டர்போை சதோழில்நுடப சிக்கல்களுக்கு டி்மட முனையில் 
பத்திரஙகன்ள னவத்திருக்கும் தனிப்பட்ட பஙகுதோரர்களுக்கோை உதவி னமயம் குறித்த விவரஙகள்:

ைாகின் வமக உைவிப மைய விவரங்கள்

NSDL–ல் டி்மட முனையில் பஙகுகன்ள 
னவத்திருக்கும் தனிப்பட்ட பஙகுதோரர்கள் 

உள்நுனழவதில் ஏ்தனும் சதோழில்நுடபச சிக்கனல எதிர்சகோள்ளும் 
உறுப்பிைர்கள், evoting@nsdl.com–ல் ்கோரிக்னகனய அனுப்புவதன் மூலம் 
NSDL உதவி னமயத்னதத் சதோ்டர்பு சகோள்்ளலோம் அல்லது 022 4886 7000 என்ை 
எணணில் சதோ்டர்புசகோள்்ளலோம். 

CDSL–ல் டி்மட முனையில் பஙகுகன்ள 
னவத்திருக்கும் தனிப்பட்ட பஙகுதோரர்கள் 

உள்நுனழவதில் ஏ்தனும் சதோழில்நுடபச சிக்கனல எதிர்சகோள்ளும் 
உறுப்பிைர்கள், helpdesk.evoting@cdslindia.com–ல் ்கோரிக்னகனய அனுப்புவதன் 
மூலம் CDSL உதவி னமயத்னதத் சதோ்டர்பு சகோள்்ளலோம் அல்லது 1800 21 09911 
என்ை கட்டைமில்லோ எணனைத் சதோ்டர்புசகோள்்ளலோம். 

வோக்களிக்கும் செயல்முனைனய நியோயமோை மற்றும் சவளிப்பன்டயோை முனையில் ்்டத்துவதற்கோக திரு. முத்துகுமரன், பஙகுதோரர்,  
M/s. முத்துகுமரன் & அ்ெோசி்யடஸ் அவர்கள் ஆரோயவோ்ளரோக நியமிக்கப்படடுள்்ளோர். ஆரோயவோ்ளரின் அறிக்னக மற்றும் 
அறிவிக்கப்பட்ட முடிவுகள் கம்சபனியின் இனையத்ளம் www.orchidpharma.com மற்றும் NSDL இனையத்ளம் www.evoting.nsdl.comல் 
சவளியி்டப்படும். அ்த ெமயம், வரு்டோந்திர சபோதுக்கூட்டம் முடிந்த பிைகு இரணடு ்வனல ்ோடகளுக்குள் கம்சபனியின் பஙகுகள் 
படடியலி்டப்பட்ட ்்ஷைல் ஸ்்டோக் எக்்ெஞ் ஆப் இந்தியோ லிமிச்டட மற்றும் பிஎஸ்இ லிமிச்டடடிற்கு சதரிவிக்கப்படும்.
மின்ைணு மூலம் வோக்களிப்பது சதோ்டர்போை எந்தசவோரு விைவலும்/குனைகளும் கம்சபனியின் இனையத்ளம் investorrelations@ 
orchidpharma.com–ல் சதரிவிக்கலோம் அல்லது சமெர்ஸ் அபிபுரோ ்கபி்டல் லிமிச்டட, பதிவோ்ளர் மற்றும் பஙகு பரிமோற்ை முகவர், 
சதோனல்பசி எண.91 11 4239 0783,மின்ைஞ்ெல் முகவரி : rta@abhipra.com அல்லது NSDL–ன் 022 4886 7000 என்ை கட்டைமில்லோ 
எணகன்ளத் சதோ்டர்புசகோள்்ளலோம் அல்லது evoting@nsdl.com–க்கு மின்ைஞ்ெல் அனுப்பலோம்.
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திருவள்ளூர், ஆக. 26–
ஆர்.எம்.கே. ப�ொறியியல் 

கல்லூரியில் நடைபெற்ற ‘ஜூனியர் 
ஹேக்கத்தான்’ ப�ோட்டியில் வெற்றி 
பெற்றவர்களுக்கு ஆர்.எம்.கே. கல்வி 
குழுமங்களின் துணைத் தலைவர் 
ஆர்.எம். கிஷ�ோர்  பரிசு வழங்கி 
பாராட்டினார்.

திருவள்ளூர் மாவட்டம், 
கவரைப்பேட்டையில் அமைந்துள்ள 
முதன்மை கல்வி நிறுவனமான ஆர்.
எம்.கே. ப�ொறியியல் கல்லூரியின் 
‘ஜூனியர் ஹேக்கத்தான்’ 2025 
கல்லூரி வளாகத்தில் வெகுசிறப்பாக 
நடைப்பெற்றது.  இது மேல்நிலைப் 
பள்ளிகளுக்கான 12 தலைப்புகளில் 
சமுதாய தேவைகள், த�ொழில்நுட்ப 
முன்னேற்றங்கள் மற்றும் 
கலாச்சார மதிப்புகளுடன் சார்ந்து 
அமைக்கப்பட்ட  ப�ோட்டி ஆகும். 

திருவள்ளூர் மற்றும் சென்னை 
மாவட்டங்களை சேர்ந்த 65 
பள்ளிகளில் இருந்து 241அணிகளை 
க�ொண்ட  846 மாணவர்கள் தங்களின் 
செயல் திட்டங்களை காட்சிப்படுத்தி  
முன்னணி நிறுவனங்களை சார்ந்த 
த�ொழில்நுட்ப நிபுணர்களிடம் 
விவரித்தனர். 

இந்த விழாவிற்கு ஆர்.எம்.கே. 
ப�ொறியியல் கல்வி குழுமங்களின் 
நிறுவனர் மற்றும் தலைவர் ஆர்.எஸ். 

முனிரத்தினம் தலைமை தாங்கினார். 
ஆர்.எம்.கே. ப�ொறியியல் கல்வி 
குழுமங்களின் துணைத் தலைவர் 
ஆர்.எம். கிஷ�ோர் ப�ொறியியல் கல்வி 
மற்றும் புதுமைகளில் நிறுவனத்தின் 
எதிர்கால த�ொலைந�ோக்கு 
பார்வையையும் அவர் தனது 
உரையில் க�ோடிட்டுக் காட்டினார். 
மேலும் அவர் சிறந்த திட்டங்களை 
தேர்ந்தெடுக்கப்பட்டு முதல் மூன்று 
இடங்களை வென்ற பள்ளிகளை 
சேர்ந்த மாணவர்களுக்கு பரிசுகளை 
வழங்கினார். 

இந்த நிகழ்ச்சியின் ஒரு பகுதியாக, 
மாணவர்கள் இந்தியாவின் முன்னணி 
நிறுவனங்களை சேர்ந்த த�ொழில்நுட்ப 
நிபுணர்கள் மற்றும் ஆர்.எம்.கே 
கல்வி குழுமத்தால் நிறுவப்பட்ட 
முன்னணி பரிச�ோதனை கூடங்களில் 

உள்கட்டமைப்பு ஆராயும் வாய்ப்பு 
பெற்றனர். 

இந்த விழாவில் இயக்குநர்  
ஆர். ஜ�ோதி நாயுடு; செயலாளர்; 
யாலமஞ்சி பிரதீப், ஆர்.எம்.கே குழும 
நிறுவனங்களின் ஆல�ோசகர் ஆகிய�ோர் 
பங்கேற்று  பள்ளி மாணவர்களை 
வாழ்த்தினர். இந்த விழாவில் ஆர்.
எம்.கே ப�ொறியியல் கல்லூரியின் 
முதல்வர் டாக்டர் கே.ஏ. முகமது 
ஜுனைத் வரவேற்புரையாற்றினார்,  
ஆர்.எம்.கே.ப�ொறியியல் மற்றும் 
த�ொழில்நுட்ப கல்லூரியின் 
முதல்வர் டாக்டர். என். சுரேஷ் 
குமார், ஜூனியர் ஹேக்கதான்’2025 
பற்றி உரையாற்றினார். ஆர்.எம்.டி  
ப�ொறியியல் கல்லூரியின் முதல்வர் 
டாக்டர். என். அன்புசெழியன் நன்றி 
உரையாற்றினார்.

ஆர்.எம்.கே. ப�ொறியியல் கல்லூரியில்
‘ஜூனியர் ஹேக்கத்தான்’ ப�ோட்டி

துணைத் தலைவர் ஆர்.எம். கிஷ�ோர் 
வெற்றி பெற்றவர்களுக்கு பரிசு வழங்கி பாராட்டு

சென்னை, ஆக 27–
சென்னை துறைமுகம் ‘‘இந்திய 

கடல்சார் வாரம் 2025’’க்கான ஒரு 
விளம்பர நிகழ்ச்சிக்கு ஏற்பாடு 
செய்துள்ளது. 

இது அக்டோர் 27ந் தேதி முதல் 
31ந் தேதி வரை மும்பையில் 

நடைபெற உள்ளது.
இந்நிகழ்ச்சியில் 150க்கும் 

மேற்பட்ட பிரதிநிதிகள் 
பங்கேற்கின்றனர். 

இந்திய கடல்சார் வாரம்–2025 
1,00,000 + பிரதிநிதிகளை 100+  
நாடுகளிலிருந்து ஒருங்கிணைத்து 

மும்பையில் அக்டோர் 27ந் தேதி முதல் 31ந் தேதி வரை

‘‘இந்தியக் கடல் சார் வாரம்–2025’’: ரூ.10 லட்சம் க�ோடி
முதலீட்டு வாய்ப்புகளை உருவாக்கும் நம்பிக்கை

சென்னை துறைமுகத் தலைவர் சுனில் பாலிவால் ஏற்பாடு

  SHRIRAM FINANCE LIMITED
SHOLINANGALLUR Branch         VEHICLE FOR SALE

S.NO. 	 VEH NO	                 MAKE	 YEAR

1.	 TN14AJ2162	 REEP ELECTRO KATO-LEAD ACID EV	 2024

2.	 TN14AJ6590	 APE CITY+ METRO BS6 CNG-P	 2024

3.	 TN14AF6791	 APE CITY NXT+ BS6 CNG-P	 2023

4.	 TN14AJ0169	 APE CITY+ METRO BS6 LPG-P	 2023

CCONTACT: SHARFUDEEN 8939647853

உள்ளது.
இது 10 லட்சம் க�ோடி ரூபாய்க்கும்  

அதிகமான முதலீட்டு வாய்ப்புகளை 
உருவாக்கும் என எதிர்பார்க்கப்படுகிறது. 
இது  உலகின் மிகப்பெரிய கடல்சார் 
நிகழ்வுகளில் ஒன்றாகும்.

முந்தைய  கடல்சார் இந்திய உச்சி 
மாநாடுகளில், சென்னை துறைமுகம் 8 
ஆயிரம் க�ோடி  ரூபாய்க்கும் அதிகமான 
மதிப்பில் 30க்கும் மேற்பட்ட ஒப்பந்தங்களில்  
கைய�ொப்பமிட்டது.

இதில் இந்திய அரசு, தமிழ்நாடு அரசு, 
முக்கிய துறைமுககள், தனியார் துறைமுககள் 
மற்றும் முனையங்கள், தேசிய மற்றும் 
பிராந்திய வாணிப மற்றும் த�ொழில்துறை 
அறக்கட்டளைகள், ஏற்றுமதி – இறக்குமதி 
வர்த்தகம், கப்பல் சேவைகள், இந்திய 
கடல்சார் பல்கலைக்கழகம், கல்வித்துறை 
மற்றும் ஆராய்ச்சி நிறுவனங்களின் 
தலைவர்கள், பிரதிநதிகள் அடங்குவர்.

தலைமை விருந்தினராக இந்திய அரசின் 
துறைமுககள், கப்பல் மற்றும் நீர்வழிகள் 
அமைச்சகச் செயலர் டி.கே.ராமச்சந்திரன் 
கலந்து க�ொள்கிறார். அவர் தனது உரையில், 
இந்தியாவை முன்னணி கடல்சார் 
நாடுகளின் முன்னிலையில் க�ொண்டுச் 
செல்லும் இந்திய அரசின் அர்ப்பணிப்பை 
வலியுறுத்தினார். 

இந்த பயிற்சி – விளம்பர நிகழ்ச்சியில், 
துறைமுககள், கப்பல் மற்றும் நீர்வழிகள் 
அமைச்சகத்தின் சமீபத்திய முயற்சிகள், 
‘திட்டங்கள், திட்டங்கள்  மற்றும் 
ப�ொது – தனியார் கூட்டாண்மைகள்’ 
மற்றுமு் மனித வளம் (துறை மற்றும் 
நிறுவனம்) ஆகிய 2 கருப்பொருளின் கீழ் 
விவாதிக்கப்பட உள்ளன. இதை சென்னை 
மற்றும் காமராஜர் துறைமுகத் தலைவர் 
சுனில்பாலிவால் விளக்கினார். ப�ொது 
– தனியார் கூட்டாண்மைத் திட்டங்கள்,  
சுற்றுச்சூழல் அனுமதி நமுைறைகளை 
எளிதாக்குதல், பயிற்சி மற்றும் திறன் 
மேம்பாட்டு முயற்சிகள், விதிகள் மற்றும் 
ஒழுங்குமுறைகளின் ஒரே மாதிரியாக்கம், 
ப�ொதுத் தேர்வு மூலம் சமீபத்திய 
வேலைவாய்ப்பு முயற்சிகள் ப�ோன்ற 
பல க�ொள்ளை மட்டத் தீர்மானங்களை 
அமைச்சகம் எடுத்துள்ளது என்றார்.

3 மாநிலங்களுக்கு 
ரூ.284 க�ோடி நிதி: 
மத்திய அரசு ஒதுக்கியது

புதுடெல்லி, ஆக.27-
நடப்பு நிதியாண்டில் மிச�ோரம், ஒடிசா 

மற்றும் திரிபுரா ஆகிய 3 மாநிலங்களில் 
கிராமப்புற உள்ளாட்சி அமைப்புகளை 
வலுப்படுத்த 15-வது நிதி ஆணையத்தின் 
முதல் தவணை மானியங்களை மத்திய 
அரசு விடுவித்துள்ளது. இதற்காக ம�ொத்தம் 
ரூ.284 க�ோடிக்கும் மேல் விடுவிக்கப்பட்டு 
இருக்கிறது.

இந்த நிதி சுகாதாரம் மற்றும் திறந்தவெளி 
கழிப்பிடமற்ற நிலையை பராமரித்தல், 
வீட்டுக் கழிவுகளை நிர்வகித்தல் மற்றும் 
சுத்திகரித்தல், குறிப்பாக மனித கழிவுகளை 
நிர்வகித்தல், குடிநீர் வழங்கல், மழைநீர் 
சேகரிப்பு மற்றும் நீர் மறுசுழற்சி செய்தல் 
ப�ோன்ற அடிப்படை சேவைகளுக்கு 
பயன்படுத்தப்படுகிறது.


